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IN THE CENTRAL ADMINIZTRATIVE TRIEUIIAL, JAIFUR BEITCH, JAIFUR
Date of ovder: 04,.07.2000
GA No,&679/1994

1. V.V..Verma 3/¢ Shri Babu Lal Verma

2. Poonam Chand £/¢ Zhri Kaluram

3. K.C.Arora &/¢ Shri Jiwanram

4. Bhagwati Prasad Uabvra S/c Shri Ram Swarcop
5. Prem Zingh Panwar 5,/0 Shri Jagdish Singh
6. Rameshwar 3/¢ Shri Bhoor Singh

7. Fzten Rochim 2/0 Shri Thanwardas

8. A.F..2harma &/ Shri R.C.Sharma

o, Ram Sewalk S,/c EZhri Ram Gopal

10. Sarwan Tumar £/o Thri Radha Kishan

11. Jajgannath &/ Shri Duli Chand

12. Bholaram 3/o Chaoga Singh

12. Champalal £/¢ Zhri Panchulal

14, Amar Singh &/o Shri Durga Prasaﬂ

15. L.S.Parihar £/¢ Shri Mancharpal Zingh

A1l ths spplicanca are LEG (Sorting Aszziscants) HERO
Ajmer BMS 'J' Divisicn, Ajmer.

.. Applicants

Versus
1. Union aof India through Secrstary, Ministry of
Communication, Hew Delhi. \
2. Th2 Chiszf Poztmaster Genzral, Rajasthan Circle,
Jaipur.
2. The Poztmastar General, Eastsrn Region, Ajmar.
4. Tha Superintendeni ﬁ.M.S. 't Divisicn, Near

Je, Daulat Bagh Rcad, Ajmer
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Telzphone Excha
. .. Respondents
Mr. P.D.Fhanna, counsel for the applicants.
Mr., Hemant Gupka, Proxy ccunsel to Mr. M.Rafig, counsel for
the respondsnts ,
CORAM:
Hon'lklez Mr. Justic: B.S.FRaikcte, Vice Chairman
Hon'lhle Mr. M.P.llawani, Administrative Member
ORDER

Per Hon'hle Mr. Juatice B.S.Railoke, Vice Chairman
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At any rate that

in the vyear 2000,

has,

therefore, bzcome infructuocus. For the ahove resascons, we paszs
the order as under:
The applic atlun iz dizmizzed hkat withoub costs.

(
. /
(N.P.NAWANI)

Adm. Member

(B.S.QAIKOTE)

Vice Chairman



